
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Wednesday,5th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WA/173/2017 MASUDA BEGUM
            Versus
JATINDRA LALITA and 4 ORS

MR.A B CHOUDHURY
MR.K N CHOUDHURY
MR.M A CHOUDHURY
MR.M K SHARMA

SC, SECONDARY
EDUCATION

2 WP(C)/6363/2018 RANJIT KUMAR BARUAH
            Versus
THE STATE OF ASSAM AND 8 ORS

MR A C BORBORA
MRS. R BORBORA
MR. M NATH
MR. M SMITH
MR. N SAIKIA

MR. K N CHOUDHURY (R4,
R5)
MS. R DEKA (R4, R5)
MR. M MAHANTA (R4, R5)
MR. D J DAS (R4, R5)
SC, REVENUE

3 Cont.Cas(C)/131/2023 M/S POOJA HARDWARE
            Versus
AVINASH PURUSHOTTAM DAS JOSHI AND
ORS.

MS D DAS

4 WP(C)/5417/2023 MRIDUL DEV ADHIKARY
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. M K CHOUDHURY
MR. A BARKATAKI
MR P BHARDWAJ
MR. M SARMA
MR. D. BORAH

SC, FOREST
SC, PCB

5 WP(C)/604/2025 IVY LATA ROY MONDAL
            Versus
THE STATE OF ASSAM AND ORS

MR B SINHA
MR. R ISLAM
T TALUKDAR

GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. R K BHATRA 10-02-2025 To 10-03-2025
2) MS. N M DEKA 12-02-2025 To 04-04-2025
3) MR. D C C PHUKAN 17-02-2025 To 07-03-2025
4) MR. H GOSWAMI 20-02-2025 To 20-03-2025
5) MS. D SAIKIA 12-02-2025 To 07-03-2025
6) MR. B K JAIN 22-02-2025 To 06-03-2025
7) MS. M JAIN 27-02-2025 To 10-03-2025
8) MR. A U CHOUDHURY 03-03-2025 To 12-03-2025
9) MR. R BORA 26-02-2025 To 15-03-2025
10) MS S CHAKRABORTY 27-02-2025 To 06-03-2025
11) MR S SARMA 27-02-2025 To 15-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260272017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010196652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053792023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010206612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022872025


12) MR. N ANAND 03-03-2025 To 06-03-2025
13) MR. A GANGULY 28-02-2025 To 16-03-2025
14) MRS. RITA DAS MOZUMDAR 03-03-2025 To 07-03-2025
15) MRS. R S DEURI 03-03-2025 To 05-03-2025
16) MS. A BHATTACHARYYA 03-03-2025 To 07-03-2025
17) MR. A BHATTACHARYA 04-03-2025 To 05-03-2025
18) MR. A BISWAS 06-03-2025 To 08-03-2025
19) MR. R GOSWAMI 03-03-2025 To 10-03-2025
20) MR. S D PURKAYASTHA 17-03-2025 To 22-03-2025
21) MR. A K PURKAYASTHA 05-03-2025 To 06-03-2025
22) MR. S SHARMA 05-03-2025 To 06-03-2025
23) MR. S P ROY 05-03-2025 To 05-03-2025
24) MR. B J GHOSH 04-03-2025 To 10-03-2025
25) MR. R J DAS 03-03-2025 To 13-03-2025
26) MR. J SARMAH 06-03-2025 To 08-03-2025
27) MR. P MAHANTA 06-03-2025 To 07-03-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Wednesday,5th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1431/2018 SAYED ALI
            Versus
THE STATE OF ASSAM AND 13 ORS.

MR. M AHMED
MR. M HASHAN

MR. K N CHOUDHURY
SC, FCSCA
GA, ASSAM
MISS. R R KAKATI
MR. D J DAS
SC, IOCL

2 WP(C)/6270/2023 MEHER ALI
            Versus
THE STATE OF ASSAM AND 12 ORS

G UDDIN
P ADHIKARI
MR A K AZAD

SC, P AND R.D.
GA, ASSAM

3 WP(C)/7240/2023
CAVT. NO.13992/023,

MEMBER NO. 638 SL NO. 539 NURUL
ALAM LASKAR AND ANR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR B SINHA
MR. H ISLAM

SC, CO OP
MR M J QUADIR
FOR CAVEATOR

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. R K BHATRA 10-02-2025 To 10-03-2025
2) MS. N M DEKA 12-02-2025 To 04-04-2025
3) MR. D C C PHUKAN 17-02-2025 To 07-03-2025
4) MR. H GOSWAMI 20-02-2025 To 20-03-2025
5) MS. D SAIKIA 12-02-2025 To 07-03-2025
6) MR. B K JAIN 22-02-2025 To 06-03-2025
7) MS. M JAIN 27-02-2025 To 10-03-2025
8) MR. A U CHOUDHURY 03-03-2025 To 12-03-2025
9) MR. R BORA 26-02-2025 To 15-03-2025
10) MS S CHAKRABORTY 27-02-2025 To 06-03-2025
11) MR S SARMA 27-02-2025 To 15-03-2025
12) MR. N ANAND 03-03-2025 To 06-03-2025
13) MR. A GANGULY 28-02-2025 To 16-03-2025
14) MRS. RITA DAS MOZUMDAR 03-03-2025 To 07-03-2025
15) MRS. R S DEURI 03-03-2025 To 05-03-2025
16) MS. A BHATTACHARYYA 03-03-2025 To 07-03-2025
17) MR. A BHATTACHARYA 04-03-2025 To 05-03-2025
18) MR. A BISWAS 06-03-2025 To 08-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010047832018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010240502023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010279682023


19) MR. R GOSWAMI 03-03-2025 To 10-03-2025
20) MR. S D PURKAYASTHA 17-03-2025 To 22-03-2025
21) MR. A K PURKAYASTHA 05-03-2025 To 06-03-2025
22) MR. S SHARMA 05-03-2025 To 06-03-2025
23) MR. S P ROY 05-03-2025 To 05-03-2025
24) MR. B J GHOSH 04-03-2025 To 10-03-2025
25) MR. R J DAS 03-03-2025 To 13-03-2025
26) MR. J SARMAH 06-03-2025 To 08-03-2025
27) MR. P MAHANTA 06-03-2025 To 07-03-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Wednesday,5th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/6174/2018 SUBROTO SHARMA AND 2 ORS.
            Versus
UNION OF INDIA AND 12 ORS.

R SARMAH MR. S C KEYAL (R 6)
MR. S K MEDHI (CGC)
ASSTT.S.G.I.

2 WP(C)/6674/2018 RUPSING TISSO
            Versus
THE KARBI ANGLONG AUTONOMOUS
COUNCIL (KAAC) AND 4 ORS.

MR. M SARANIA
MR. A I KATHAR
MS. I KEITZAR
MR. B DEORI

SC, K A A C

3 I.A.(Civil)/1000/2024
in Review.Pet./2974/2024

DR. DIPANJALI SAIKIA AND ANR
            Versus
THE STATE OF ASSAM AND 11 ORS

MR. B PURKAYASTHA
MR. S SUTRADHAR

SC, HIGHER EDU
MR. D P CHALIHA (r-11)
SC, T U
K U AHMED(R-10)
MS P SARMA(R-10)
MR. U P CHALIHA (r-11)
MS M ROY (r-11)
DY.S.G.I.
SC, ASSAM UNIVERSITY
SC, DIB. UNIVERSITY
SC, G U
SC, U G C

WITH
Review.Pet./2974/2024
(Filing Number)

DR. DIPANJALI SAIKIA AND ANR
            Versus
THE STATE OF ASSAM AND 11 ORS A

MR. B PURKAYASTHA

4 WP(C)/5040/2024 UTPALA SHARMA
            Versus
ADITYA BIRLA HEALTH INSURANCE
COMPANY LIMITED AND ANR

MS. M DEV
MS P DEB
MS N DEB
MR R SINGH

MR S K BEHARA(R-1)
MR J RAJBONGSHI (R-1)

5 Cont.Cas(C)/5/2025 XXXXXXX
            Versus
XXXXXXX

MR. A K BHUYAN
MS. B BHUYAN
MS. N CHOUDHURY
MS B BORA
MS S K GUPTA
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010199502018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212812018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051632024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051622024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201722024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001182025


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 05/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. R K BHATRA 10-02-2025 To 10-03-2025
2) MS. N M DEKA 12-02-2025 To 04-04-2025
3) MR. D C C PHUKAN 17-02-2025 To 07-03-2025
4) MR. H GOSWAMI 20-02-2025 To 20-03-2025
5) MS. D SAIKIA 12-02-2025 To 07-03-2025
6) MR. B K JAIN 22-02-2025 To 06-03-2025
7) MS. M JAIN 27-02-2025 To 10-03-2025
8) MR. A U CHOUDHURY 03-03-2025 To 12-03-2025
9) MR. R BORA 26-02-2025 To 15-03-2025
10) MS S CHAKRABORTY 27-02-2025 To 06-03-2025
11) MR S SARMA 27-02-2025 To 15-03-2025
12) MR. N ANAND 03-03-2025 To 06-03-2025
13) MR. A GANGULY 28-02-2025 To 16-03-2025
14) MRS. RITA DAS MOZUMDAR 03-03-2025 To 07-03-2025
15) MRS. R S DEURI 03-03-2025 To 05-03-2025
16) MS. A BHATTACHARYYA 03-03-2025 To 07-03-2025
17) MR. A BHATTACHARYA 04-03-2025 To 05-03-2025
18) MR. A BISWAS 06-03-2025 To 08-03-2025
19) MR. R GOSWAMI 03-03-2025 To 10-03-2025
20) MR. S D PURKAYASTHA 17-03-2025 To 22-03-2025
21) MR. A K PURKAYASTHA 05-03-2025 To 06-03-2025
22) MR. S SHARMA 05-03-2025 To 06-03-2025
23) MR. S P ROY 05-03-2025 To 05-03-2025
24) MR. B J GHOSH 04-03-2025 To 10-03-2025
25) MR. R J DAS 03-03-2025 To 13-03-2025
26) MR. J SARMAH 06-03-2025 To 08-03-2025
27) MR. P MAHANTA 06-03-2025 To 07-03-2025
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